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FINANCIAL EXPRESS

BANAS FINANCE LIMITED

CIN:L65910MH1%83PLCO30142
Address: EN0%, Crystal Plaza, New Link Road, Opp.Infinity Mall, Andheri (West), Mumbai-400053
Email id: banasfin@gmail.com, website: www.banasfinance.com

(Extract of Standalone & Consolidated Audited Financial Result for the Quarter ended 30th June, 2021)

Amount Lakh
Siandalone Consolidated
Quarter ended  |Yearended | Quarier ended | Year ended
ﬁ'; Particulars 30th June, | 30th June, [31st March] 30th June, [30th June, | 31t March)
2021 2020 2021 2021 2020 201
Unaudited | Unaudited | Awdited | Unaudited | Unaudited | Audiled
1 | Total income from operations 203,11 aTe8| 144690 | 20311 37618 | 144699
2 | Total Expensas 28.M 4227 49235 24.21 32371 48236
J | Met Profty (Loss) before Sax and exceptional fems 37137 o609 95464 3F1.32 564009 ES-l_EL
4 | MNet Proftf (Loss) before tax aher exceofonal lems | 32132 | -56.09| 95464 | 32142 | -5608| 954.64
5 |Met Profit’ {Loss) after Tax and Excegtional lterms| 32132 | 5608 N21.76 | 32132 S609] 112176
§ | Total Comprehansive Income 1.32] BA0B| NMAMT6) XHE) 5609 116541
T | Padkup Equity Share Capita! 2 56487 113768 256487 | 256487 1137 2he4d. 87
8 |Eamng Per Share
Baeire 1.28 4,49 4.4 1.25 48 44
Dited 1.25 .49 44 1.25 =148 44

Note: The above is an exiract of the detailad format of Quarierly Standaione & Consolidated Un Audiiad Financial Results
fiked with the Stock Exchange under Requiation 33 of the SEBI| Listing and Other Disclasura reuirements) Reguiations, 2015
This Result and Limited Review Repor is available on company wabsite wwa.banasfinance.com in as wel as BSE website

#ww beeindia.com
FOR BAMAS FINANCE LIMITED
a0
GIARAJ KISHOR AGRAWAL
Place : Mimbai Directaor
Ot : 14.08. 2029 DIN:0290959
india EXPORT-IMPORT BANK OF INDIA

Exim Centrg One Building, Floor No. 21, World Trade Cantre
Bank Complex, Cuffe Parade, Mumbai - 400 005.

INVITATION TO PARTICIPATE IN THE APPOINTMENT PROCESS OF

INTERIM RESOLUTION PROFESSIONAL (IRP)

India Exim Bank intends to appoint Interim Resolution Professional under the
Insalvency and Bankruptcy Code {IBC), 2016 for initiation of Corporate Insolvency
Resolution Process against the Corporate Guarantor wha is into Power Sector and
is having its registered office at Mumbai. Insolvency Professionals registered with
Insalvency and Bankruptey Board of India (IBBI) and empaneled with at laast ane

WHITE ORGANIC AGRO LIMITED

(Formerly known as White Diamond Industries Limited)
Reg Off: 312A, Kailas Plaza, VallabhBaug Lane, Ghatkapar (East), Mumba - 400 077, India,
CIN : LOT100MH1930PLEC055560

Extract of Standalone Extract of Consolidated
Audited Financlal Resulls | Avdited Financial Resulis
for the Quarter ended for the Quarter ended
June 30, 2021 June 30, 2021
{Rs. In Lacs except EPS) | (Rs. In Lacs except EPS) |
June 30, | Juned0, | Juneld, | Jume3dd, |
2021 2020 2021 2020
Current Previous Current Previous |
, Quarter Yoar Quarter Yoar
Particulars ended | |comesponding| ended/ |comesponding
Yeartodate| Quarter |Yeartodate| Quarter |
figures figures .
[Unaudited) | {Unaudited) | (Unaudited) | (Unaudited)
Total income from operations (net) 189644 158447 2482 6B 1838.44 |
Mt Profit | (Loss) from ordinary actvities afier fax 182,67 111.16 22234 144,84
Met Profit / [Loss) for the percd afler tax
(after Extracrdinary items) 1B2.67 111.16 204.49 120,68
Total Comprehensive Income for the period
[Comprising Profit / (Lose) for the period (aftar tax)
and Other Comprehenswve Income (after tax)] * . . - -
Equity Share Capilal 3500 3500 3500 3500.00
Resarves (excuding Revaluation Resena as
shown in the Balance Sheet of previous year)
Eamings Per Share (before exdraordinary ilems)
(of Rs. 10J- gach)
Basic: .52 ¥ .58 0.37
Dilutad: 052 032 058 0,37
Eamings Per Share (after axtraordinary items)
(of Rs. 10J- each)
Basic: .52 0.3z .58 0.37
Ciluted: 0.52 0.3z .58 0.37

13" August, 2021

Mote: The above is an exiract of the detailed format of Quarterly/Annual Financial Results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015, The
full format of the QuarterlyAnnual Financial Results are available on the Stock Exchange websites. -
www.bseindia.com and on the website of the Company: htip:iwhiteorganicagro.com/

By and on behalf of the Board of Directors
For White Organic Agro Limited

Sdi-

Darshak Rupani - Managing Director

DIN: 03121939

WHITE ORGANIC RETAIL LIMITED

Reg Off: 312A, Kailas Plaza, VallabhBaug Lane, Ghatkopar (East), Mumbai - 400 OTT, India

(Formerfy known as White ORGANIC RETAIL PRIVATE Limited)

CIN : LET190MH1993PTC 118368

Extract of Standalone Extract of Consolidated
Audited Financial Results | Audited Financial Results
for the Quarter ended for the Quarter ended
June 30, 2021 June 30, 2021
[Rs. In Lacs except EPS) | (Rs. In Lacs except EPS)
| June 30, June 30, June 30, | June 30,
2021 2020 2021 2020
Current Previous Current | Previous
Quarter Year Quarter Year
Particulars ended ! |comesponding| ended/ | comesponding
Yeartodate | Quarter |Yeartodate| Quarter
figures figures |
(Unaudited) | (Unaudited) | (Unaudited) | {Unaudited)
Total income from operations: (net) 58524 246.71 ohG.24 .00
Met Profit / (Loss) from ordinary activities after tax 38,67 3 30.67 .00
Met Profif / {Loss) for the peried afler lax
[after Exraondinary itemsg) 30.67 31 307 0,00
Total Comprehensive Income for the penod
[Compriging Profit / {Loss) for Bhe period (after tax)
and Other Comprehensive Income (after tax]] * - - - .
Equity Share Capdal 10908 10808 10808 .00
Resarves (extuding Revaluation Reserve as
shown in the Balance Sheet of previous year)
Earnings Per Share (before extraordinary itams)
[of Rs. 10/~ each)
Basic: 0.36 0.28 0.3 0.00
DHlustad 0.35 0.28 0.3 .00
Eamings Per Share (after exiracedinary items)
[af Fis. 10)- each)
Bagic: 0.36 0.28 0.3& 0.00
Difurted- 0.35 0.28 | 0.6 0.00

HNote: The above is an exiract of the detailed format of Quarteriyl/Annual Financial Results filed with the Siock
Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015, The
full format of the Quarnery/Annual Financial Results are avafable on the Stock Exchange websiles. -

www bseindia.com and on the website of the Company: ktp:/iwhiteorganicagro.com!

13" August, 2021

By and on behalf of the Board of Directors
For White Organic Retail Limited

Darshak Rupani - Managing Director
DIN: 03121939

Sdi-

Public Sector Bank are requested fto submit their Expression of Interest fo
participate in the appointment process

Far further details please visit our website www.eximbankindia.in {under tender &
noticas section),
Place: Mumbai
Date: 16-08-2021

General Manager
(Special Situations Group)

FORM

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
VIJAY GROUP REALTY LLP

A

CIN: L51900MH1992PLC067013
Regd. Office: 405/406, Kewal Industrial Estate, 4th Floor, S.B. Marg, Lower Parel (W), Mumbai- 400013. Tel No.: (022) 2288 4728;
Website: www.banggroup.com ; Email Id: cs@banggroup.com Tel No.: (022) 6660 7965; Fax: (022) 6660 7970

Exiract of Standalone and Consolidated Financial Results for the Quarter Ended 30th June 2021

Bang Overseas Limited

Rs. in Lacs (Except for per share datal)

GARODIA CHEMICALS LIMITED '

Regd Office: 149156, Garodia Shopping Centre, Garodia Nagar,

Ghatkopar Eazsl, Mumbsai - 400077
Email 1D: gelshares@gmail com Websile: hitp./www gchem.ong!

CIN NO.: L99599MH1993PLCO70G21 4
INFORMATION REGARDING THE ANNUAL GENERAL MEETING TO BE HELD

THROUGH VIDEO CONFERENCING (VC)/ OTHER AUDIO-VIEUAL MEANS (OAVIM) 5
HOTIGE & heraby gwvien that pursiant o the appicable provisions of the Companies
Act, 2013, Rules made thereunder and General Circular Mo, 20/2020 dated 5™ May
2020 read with General Circular No. 14/2020 dated 8 April 2020 . General Glrcutar
Mo, 172020 dated 13 April 2020 and Geperal Gircularno. 0272021 dated 13" January,
2021 issued by Ministry of Corporate Affairs, the Annual General Mesting (AGM') o
the members of Garodia Chamicals Limitad will be held on Friday, September 17,
2021 at 11:00 A.M through video conderencing facility without any physical presence

of members. The process of participation in the AGM will be providad in the Notice of 8
the AGM,

The AGM Mofice will also be availzble on the website of the Bombay Stock Exchangs
al www.bseindia.com. No hard coples of the notice will ba made available to the
Members.

Manner fo register/update email addreszes:

Members wha have not registered their a-mail agdress with the Gompany or their the Board

resolution professional, as registered with

RELEVANT PARTICULARS . Quarter Ended Tedrentas
) Standatone ! Consolidated— | Standaiong Consolidatet
"Name ot corporate gebtor Vijay‘sroup Realty LLF Particulars 30.06.20271 31.03:20271 30.06.202030.06.2027 31:03:202130.06.2020 31.03.2021 31.03.202
< [Dateorincorporation ot corporate debtor | 11/U972UT3 Unaudited Unaudited Unaudited Unaudited Unaudited Unaudited Audited | Audited
S [ Authority under which corporate debtor IS RoL-Mumbal Totalincome from Operations 1,345.08] 2,708.18 17840 144384 2,713.29 17840 6,174.08]  6,242.53
incorporated /registered Net Profit/ (Loss) before Tax
Corporate Identity No. / Limited Liability) AAB-/0UZ (Before Exceptional and Extraordinary ltems) 95.02 108.31 (18.98) 118.39 84.03 (10.97 76.53 93.58
Identification No.of corporate debtor Net Profit/ (Loss) before Tax
Address of the registered office and| 205, Marine Chambers, 2nd Floor 43, (After Exceptional and Extraordinary Items) 95.02 108.31 (18.98) 118.39 84.03 (10.97 76.53 93.58
principal office (if any) of corporate debtor | New Marine Lines, Churchgate Mumbai Net Profit/ (Loss) after Tax
Mumbai City MH 400020 (After Exceptional and Extraordinary Items) 97.50 121.81 (107.26) 117.14 101.88 (102.56 124.51 139.78
~6 [Insolvency commencement date in| 0470872021 (Date of feceipt of Order Other Comprehensive Income 2.81 T i 2.81 - 281 2.81
respect of corporate debtor 13/08/2021 by Interim Resolution Total Comprehensive Income ( Comprising Profit/(Loss) after
Professional). Tax and other comperhensive income after Tax) 97.50 124.62 (107.26) 117.14 104.68 (102.56) 127.32 142.59
7 | Estimated date of closure of insolvency| 09/02/2022 Equity Share Capital (Face value of Rs. 10/- per share) 1,356.00 1,356.00 1,356.00 1,356.00 1,356.00 1,356.00 1,356.00 1,356.00]
resolution process Reserves (Excluding Revalution Reserves as per
Name and registration number of the] CSANish Gupta Balance Sheet of previous Year) g i 1 685774 7.812.76
insolvency professional acting as interim| Registration No: 1BBI/IPA-002/IP- Earnings Per Share (of 10 each) (inRs.)
resolution professional N00285/2017-18/10843 (i) BDa_ls'tC ; 87722 8998 (g 773) 8882 %7755 (8772 % %22 11-%?&
"9 TAddress and e-mail_ of the interim 4713, Autumn Grove, Lokhandwala r‘go)te;'u © ' ' (0.79) i i (0.76) i i

Kandivali East, Mumbai-400101
Email:anish@csanishgupta.com

Depository Participant are reguested to register their e-mail address in the following T0

manner
= For Phyzical Sharehalders
send Scanned copy of the following documents by email to

professional

Address and e-mail fo be used for
correspondence with the interim resolution

413, Autumn Grove, Lokhandwala,
Kandivali East, Mumbai-400101

Mobile No: 9821099720
Email:agirp07@gmail.com

divya twarke linkintime.co.in keaping oo loc gelsharas@Eqmail. com TT
a.  Asigned request letter mentioning your name, folio number and comphete address
b. Self-attestsd scanned copy of the PAN Card, and

Lastdate ror supmission or cl

aims

2(106/2027 (1.e.14days from the date O
receipt of order to the Interim Resolution
Professional.)

€. Self-amested scanned copy of any document (such as Aadhaar card, Driving

1) The above results have been reviewed by the Audit Committee and approved by the Board of Directors at their respective meeting held on 14th August 2021.

2) The above results have been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015 (Ind AS), prescribed under Section 133 of the Companies Act

2013 and other recognised accounting practices and policies to the extent applicable.

3) The above is an extract of the detailed format of Financial Results filled with the Stock Exchanges under Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015, The full format of Financial Results are available on the Stock Exchange websites www.nseindia.com www.bseindia.com and on the Company's website www.banggroup.com
For Bang Overseas Limited

Place : Mumbai

Date : 14th August 2021

Brijgopal Ban

Sd/-

Chairman & Managing Directoj

(DIN :

00112203

Company, The details of the e-voting systam and process of e-vioting will be spaciiad
in the Motice of the AGM. The members who are holding shares in physical form or
who have not registered thelr emal ID, can access the detalls of e-woting system and vote

are available at;

(b) Details of authorized representatives

12| Classes of creditors, if any, under clause| Tobe ascertained
Licence, Election Identity card, Passport) in support of the address of the Members as (b) of sub-section (6A) %f section 21
registered with the Company. ascertained by the interim  resolution
= For Electronic Shareholders professional Y
The shareholders holding shares & electrondc mode are akso requested to register 3N Trisol BroT RO e
update thelr emall addrass, Parmanant Account Number (PAN) and Bank Accoumt .dam?.sf. Od tnso vetncy ;\o iﬁsmlnag obeascertaine
details with the Depository Participant whera their respective dematerialized accounts AT L
ars meikainc Representative of creditors in a class
The remote e-voting a5 well as e-voting at the AGM on the proposals contained In the (Three names for each class)
Notice of the AGM will be conducted on the e-voting system to be provided by the 14 |(a) Relevant Forms and Web Link:

http://lwww.ibbi.gov.in/downloadform.htm
As in 10 above, Please refer Note no. 1
for applicable form.

on the e-voting system as per the procedurs which will be mentioned in the &GM Kotice
¥5 newspaper intimation will also be available on the on the website of BSE Liméted
zl www, bseindia.com

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s Vijay Group
Realty LLP on 04/08/2021 orderreceived on 13th August, 2021.
The creditors of Vijay Group Realty LLP are hereby called upon to submit their claims with

INFRASTRUCTURE
DEVELOPERS LTD.

CIN: L45200MH2002PLC136779
Registered Office: B1-406, boomerang, Chandivali Farm Road, Near Chandivali Studio, Andheri East, Mumbai - 400072.

Ph: +91-022 67412222 Email: investorrelations@mepinfra.com Website: www.mepinfra.com
EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE

QUARTER ENDED 30™ JUNE 2021

For and on behall of Garedia Chemicals Limited .
g/ | | proof on or before 27/08/2021 to the interim resolution professional at the address| || (Rs. in Lakhs, except per share data)
Mahesh Garodia _rlpﬁntfl_oned_a?alni}.?ntry ﬁol.lm'b i their claims with broof by slectroni Al Quarter Quarter Quarter Year to date
Pae: Wl i Divecor | T a7 s S s ek il ot b st e o
¥ n = o + M1 1 ’ .
Dhake: Algust 16, 2l DIN- 07250515 ] | Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its r\? Particulars 30 June 2021| 31 2"";'1“’“ 30 June 2020 éhe Yea’1
choice of authorized representative from among the three insolvency professionals listed 0. (Unaudited) 02 (Unaudited) nded 3
= against entry No.13 to act as authorized representative of the class [specify class] in Form (Audited) March 2021
E= e . CA-Notapplicable. (Audited)
“SsdyvoertisingzsE in M by Operational Creditors except Workmenand Employees "1 | Total income from operations 2951719 28,762.54 23,725.80  1,28,923.32
TENNDER FAGES Form C-for claims by Financial Creditors 2 | Net profit/ (Loss) for the period (before Tax, Exceptional and/or
C - ontact Eorm 8/?— Cllaim frgm Finkancial Céeéiitorls inaclass Extraordinary items) 2,482.12 111.64 (3,877.03 3,489.40
n = NRNRDR.A PAT orm D-for claims by workmen and Employees. : _ _
-5 = X e Form E- for claims by Authorized Representatives of Workmen and Employees, 3 | Net Profit/ (Loss) for the period before tax (after Exceptional and/ or
BAAODbIle INo - Form F-for claims by Creditors other than Financial Creditors and Operational Creditors Extraordinary Items) 2,384.89 (6,811.55 (3,877.03 (3,433.79
o 1_31:}5 R A1 S Submission of false or misleading proofs of claim shall attract penalties. Sd/- 4 | Net Profit/ (Loss) for the period after tax (after Excetional and / or
F zamcilamnes PNao». - Date :16/08/2021 Anish Gupta Extraordinary items) 272.81 (8,536.26 (818.79 (7,677.78
O 7/AHO 2T S Place : Mumbai Interim Resolution Professional 5 | Total Comprehensive Income for the period [Comprising Profit / (Loss) for i
the period ( after tax) and Other Comprehensive Income (after tax) ] 266.78 (8,531.46 (824.94 (7,688.38
| 6 | Equity Share Capital 18,344.61 18,344.61 18,344.61 18,344.61
VISHVPRAB HA VENTU RES LI M ITED Other Equity (excluding Revaluation Reserve) as shown in the Audited
(Formerly known as Vishvprabha Trading Ltd.) Balance Sheet of the previous year . - (7,886.68
Regd. Office : Ground Floor, Avighna Heights, SurveéI“o:.11_55-14980,08'\’6'::1'Hngsggrﬁ/gggigﬁagk, Nandivali Road, Dombivili (East), Thane - 421201. 3 Earnings Per Share (Of Rs. 10 /- each) (for Continuing and discontinued
Website : www.vishvprabhaventures.com and Email: cosec@vishvprabhaventures.com operations) (not annualised for quarters and nine months ended)
Extract of standalone & Consolidated audited financial results for the quarter ended June 30, 2021 Basic : 0.15 (4.65 (0.45 (4.19
! Standalone -' Consolidated | Diluted: 0.15 (4.65 (0.45 (4.19
S. Particulars | Quarter ended Year Ended | Quarter ended Year Ended
No. 2 | 30-06-2021| 31-03-2021 | 30-06-2020| 31-03-2021 | 30-06-2021 31-03-2021| 30-06-2020 | 31-03-2021 Note:
| Unaudited | Audited | Unaudited | Audited | Unaudited| Audited | Unaudited | Audited 1. The above is an extract of the detailed format of Unaudited Quarterly Financial Results for the Quarter ended 30" June, 2021 filed with the
1| Total Income from operations (Net) 3,132 2,769 1,280 8,044 3,132 2,747 1,340 9,191 Stock Exchanges under Regulation 33 of the SEBI ( Listing Obligations and Disclosure Requirements) Regulation, 2015. The full format of
2 | Net Profit / (Loss) for the period (before Tax, | the Unaudited Quarterly Financial Results are available on the Stock Exchange websites- www.bseindia.com and www.nseindia.com and on

Exeptional and / or Extraordinary items) 385 580r (222) 612 358 547 (222) 576 the Company’s website - www.mepinfra.com.

Sl el ;°;trg“§rd?§;';’ydit:§f§;e Tax (after 3g8 ssol (222) 613 358 547 (222) 576 2. The above Unaudited Quarterly Financial Results were reviewed by the Audit Committee and approved by the Board of Directors at their
4 | Net Profit / (Loss) for the period after Tax (after | _ . meeting held on 14" August, 2021. The limited review of Unaudited Quarterly Financial Results for the Quarter ended 30" June, 2021 has
Exeptional and / or Extraordinary items) 385 633 (222) 665 358 599 (222) 628 been carried out by the Statutory Auditors of the Company.
5 [Tcoct);l rclgrr?p;?gfﬁrﬁt/oisl)nfgmg fgrriotdh?affe?rtigxd) | 3. The Unaudited Quarterly Financial Results have been prepared in accordance with Indian Accounting Standards (Ind AS) prescribed under
and oFt)her c%mprehensive Income (gftertax)] 385 633 (222) 665 360 606 (222) 626 Section 133 of the Companies Act, 2013 read with relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations
6 | Paid-up Equity Share Capital (Face value of | : I and Disclosure Requirements) Regulation, 2015.
o0/ each) 2,458 2:4%0] 2450 2450 2450 2450 2450 2450 4. Key number of Standalone Unaudited Quarterly Financial Results
7 | Reserves & Other Equity (excluding Revaluation

Reserve as shown in the Audited Balance Sheet of Quarter Quarter Quarter Ended Year to date

the previous year) .

8 | Earning per share* (before extraordinery items) P . Ended Ended 30 June.2020 Flgures for the

(Face Value of Rs.10/- each) articulars 30 June 2021 31 March (Unaudited) | Year Ended 31

Ef,; gﬁsicd 1.57 2.59 (0.91) 272 1.47 247 (0.91) 2.56 (Unaudited) 2021 March 2021

lHute: . . . . . . . . A -
* Not Annualised . 1.57 2.59 (0.91) 2.72| 1.47 247 (0.91) 2.56 (Audited) (Audited)
NOTES: Total income from operations 9,338.12 12,815.53 4,983.51 39,170.49
1. The above is an extract of the detailed formate of the unaudited financial results for the quarter ended June 30, 2021 filed with the Bombay Stock Exchanges Limited under
Regulation 33 of the SEBI (Listing Obligation and Disclosure Requirements) Regulations, 2015. The full formate of the Standalone & Consolidated unaudited financial results | Profit / ( Loss ) before tax (887. 18 (1 3,178.05 (3,474.31 (22,372-95
for the quarter ended June 30, 2021 are available on the BSE website www.bseindia.com and on the website of the Company’s as at www.vishvprabhaventures.com. | - -

2. The company has prepared these standalone and consolidated financials results in accordance with the companies (Indian Accounting Standards) Rules, 2015 prescribed J Profit / ( Loss ) after tax before Other Comprehenswe Income (1 ,069-47 (1 3,122-64 (3=433-31 (22,209-20
under section 133 of the Companies Act, 2013. 3. The above finaicial results have been reviewed and recommended by the Audit Committee and have been approved and - - — -
taken on record by the Board of Directors at its meeting held on August 14, 2021. Total Comprehensive Income for the period [Comprising Profit / (Loss) for the

4. The statutory auditors have issued unmodified openion on the standalone & consolidated financials statements of the company for the quarter and year to date | period ( after tax) and Other Comprehensive Income (after tax) ] (1,074.58 (13,139.77 (3,434.41 (22,229.63

June 30, 2021.

5. The figures for the previous periods have been regrouped / reclassified / restated wherever necessary in order to make them comparable with figures for the period ended
June 30, 2021.
By order of the Board of Directors
For Vishvprabha Ventures Limited
(Formerly known as Vishvprabha Trading Ltd.)
Sd/-
Mitesh Thakkar
Managing Director
(DIN 06480213)

Place : Dombivali, Thane
Date : August 15, 2021

Place : Mumbai
Date : 14" August, 2021

For and on behalf of Board of Directors of
MEP INFRASTRUCTURE DEVELOPERS LIMITED

Jayant D. Mhaiskar
Chairman & Managing Director

Sd/-

DIN: 00716351

financi“. ep. .in
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TENDER NOTICE

Sealed Item Rate tenders are invited
for works Such as Structure repair,
Civil Work, Internal repair &
Painting works at

OM PANCHSHEEL CHSL
Plot No.89, Datar Colony, Bhandup (E),
Mumbai - 400 042.

Tender Cost — 1500/~ (N.R.) Tender
issue from Consultant Office.

CEMENTONE CONSULTANT
& ENGINEERS
03, Ram Niwas ,Ekta Nagar, Behind

K.G. Mittal Clg, Malad (W), Mumbai —
400 064,

Phone:- 9699736614/7021052510
Between:- 16/08/2021 To 24/08/2021
Time:- 10:00 Am To 5:00 Pm
Date Of Submission:- 27/08/2021
Time :- 10:00 Am To 1:30 Pm
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of

Resolution Process for Corporate Person

India (Insolvency

s) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

VIUAYGROUP REA

Name of Corporate debtor

Date of incor
debtor e
Authority under which  corporate
debtor is incorporated / registered
Corporate Identity No, Limited
Liability Identification No.of corporate
debtor o

Address of the registered office and
principal office (if any) of corporate

poration of corporate

205

MH
Insolvency Commencement date
respect of corporate debtor
Estimated date of closure of
insolvenc resolution process
Name and registration number of the
insolvency professional acting as
interim resolution professional
Address and é-mail of the interim
resolution professional, as registered
with the Board
Address ang e-mail to be used for
Correspondence  with the interim
resolution professional

CS

413
Eas

Eas

12
clause (b) of sub-section (6A) of
section 21, ascertained by the interim

resolution professional

Representative of creditors in a class
(Three names for each class

13. | Names of Insolvency Professionals | 7o be ascertained
identified to act as  Authorised

04/08/2021 (

LTY LLP

RELEVANT PARTICULARS % G 65
Vijaygroup Realty LLP

e, EEEC e R

11/09/2013
RoC-Mumbai

AAB-7602

. Marine Chamb
Marine Lines, Church

400020

by Interim R
09/02/2022
Anish Gupta

Registration No: 1BBJ/
18/10843

ers, 2nd Floor 43, New
gate Mumbai Mumbai City |

Date of receipt of Order 13/08/2021 |
esolution Professional). K

IPA-002/IP-N00285/201 7-

s e SR (DI S G s
, Autumn Grove, Lokhandwala, Kandivalj

t, Mumbai-400101

Email:anish@csanishqupta.com

t. Mumbai-400101

413, Autumn Grove, Lokhandwaléf@hdiﬁli

Mobile No: 9821099720

Email:ip@csanishqupta.com i e I‘

11. | Last date for submission of claims 27/08/2021 (i.e.14days from the date of receipt |

.— of order to the Interim Resolution Professional.) _
. | Classes of creditors, if any, under To be ascertained

(b) Details of authorized As in 10 above, Pleas

e refer Note no. 1 for

(a) Relevant Forms ang ‘Web Link.
http://www ibbi. ov.in/downloadform htm|

representatives are available at: app

Notice is hereby given that the National Com
commencement of g corporate insolvency resol
Realty LLP on 04/08/2021 (order received on 13"

licable form.

pany Law Tribunal has ordered the

ution process of
August, 2021).

the M/s Vijaygroup




The creditors of Vijaygroup Realty LLP are hereby called upon to submit their claims
with proof on or before 27/08/2021 to the interim resolution professional at the address
mentioned against entry No. 10,

Note 1:-

Form B - for claims by Operational Creditors except Workmen and Employees.

Form C-for claims by Financial Creditors

Form CA - Claim from Financial Creditors in a class

Form D-for claims by workmen and Employees,

Form E- for claims by Authorized Representatives of Workmen and Employees,

Form F- for claims by Creditors other than Financial Creditors and Operational Creditors

Submission of false or misleading proofs of claim shall attract penalties.

Date: 16/08/2021 Anish Gupt
Place: Mumbai Interim Resolution Professional



